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Mr. Speaker: No. 1185 will come 
later. First. Shri Brohomo-Choudhury’s 
question. No. 1190.

E xport  of T im ber  to Pa k ist a n

M190. Shrt Brohmo-choudhury: Will 
the M inister of Commerce and Indus­
try be pdeased to state:

(a) the total quantity of Assam 
tim ber exported lo East Pakistan 
during 1951. 1952 and 1953;

(b) the total value of such exports;

(c) whether any special facilities 
are being given to Assam tim ber 
m erchants who eocport tim ber to 
East 'Pakistan; and

(d) if so, what are those facilities?

The Minister of Commerce (Shri 
Karmarkar): (a) and (b). A state­
ment is laid on the Table of the House. 
[Sec Appendix IV, annexure No. 47.]

(c)  and <d). Assam tim ber of all 
kinds other than G urjan logs suitable 
for Plywood industry in India and 
railway sleepers, is licensed freely for 
export to East Pakistan against tran ­
sit passes issued by the Assam Forest 
authorities. Export of G urjan wood 
logs from Lungleh Sub-Division of 
Lushai Hills District in Assam which 
cannot be brought down for use in 
India is also licensed freely for export 
to Pakistan. Every effort is made to 
include Assam tim ber in our Trade 
Agreements with Pakistan.

Shri Brohmo-Choudhury: Do Gov­
ernment propose to adopt some method 
to help the timber producers of Assam 
tribal areas?

Shri Karmarkar: That area always 
has our sympathy, except when it is 
impossible for us to do so.

P oona  R a d io  S t a t io n

*1192. Shri P. N. BaJabhoJ: Will
the Minister of Information and 
Broadcasting be pleased to state:

(a) whether Government have 
received any complaints about the

inadequacy of the facilities and 
the space available at present in Poona 
Station of A.I.R.; and

(b) if so, what steps Government 
propose to take in the m atter?

The Minister of Commerce (Shri 
Karmarkar): (a) No, Sir.

(b) Does not arise.
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Shri Karmarkar: My hon. friend
knows that recently the Minister of 
Information and Broadcasting had 
been to Poona specially for this 
purpose.

Mr. Speaker: Mr. Saha wants
No. 1183 to be specially answered.

Shri Meghnad Saha: Yes. It is a
very im portant question.

Shri Thlmmalah: W hat about my
question. No. 1185?

Mr. Speaker: No. 1183 will be an­
swered first. Yes, the Prim e Minister.
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